
E-mail: services@allahabad  highcourt.in  

From,
       Registrar General,
       High Court of Judicature at
       Allahabad.

To,
       The Member Secretary,
       U.P. State Legal Services Authority,
       4/7, Gomti Nagar Extension,
       Lucknow- 226010.
         

No.     548/Admin.(Services)/2025         Dated: Allahabad: October 28,  2025.

Subject: Regard  ing     nomination  of  Judicial  Officers  for  participation  in    Sensitization  
Programme  on  the  theme  "   संकल्प   -  Removing  Barriers  to  Reproductive  
Autonomy through Legal Aid", scheduled to be held on 2  nd   November, 2025 at  
JTRI, Lucknow.

Madam, 
      With reference to your letter no. 3306/SLSA-151/2025 (Saran/Ri) dated 25.10.2025, on

the above noted subject, I have been directed to inform you that the Hon'ble Court has been pleased

to nominate  all the District Judges/Chairpersons of DLSAs,  Special Judges (POCSO Act) of

Uttar Pradesh (01 from each District), all the Secretaries of DLSAs and all the Chief Judicial

Magistrates of Uttar Pradesh for participation in the captioned Sensitization Programme on the

theme "  संकल्प - Removing Barriers to Reproductive Autonomy through Legal Aid", scheduled

to be held on 2nd November, 2025 from 02:00 P.M. at JTRI, Lucknow.

                    I am, therefore, to request you to kindly take necessary action accordingly.

                                                                           Yours sincerely,

  

                                                              sd/-
     (Rajnesh Kumar)  

                                                                                       Registrar (J) (Services)
                                                                                                     “For Registrar General”

     No.    548(i)/Admin.(Services)/2025         Dated: Allahabad: October 28, 2025
     

Copy forwarded to:- 

1. The Principal Secretary (Law) & L.R., Government of U.P., Lucknow for kind information.
2. All  the  District  Judges/Chairpersons  of  DLSAs  with  the  request  to  kindly  attend  the

aforementioned Sensitization Programme,  scheduled to  be held on  2nd November,  2025
from 02:00 P.M. at JTRI, Lucknow.
                        They are further requested to kindly direct the Special Judge (POCSO Act),
Secretary, DLSA and  Chief Judicial Magistrate of their  respective Judgeship to attend
the aforementioned Sensitization Programme at JTRI, Lucknow on 02nd November, 2025 at
JTRI, Lucknow.

3. The I/c Director, JTRI, Lucknow  for kind information and necessary action.
                                                                                     

                   sd/-
                                                                                                                    (Satish Kumar Pushkar)    

                            Joint Registrar (Services)
                                    “For Registrar General”

mailto:services@allahabad

